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CatiHA of C:*QC4U»Uqb •* CwjiUaen- 
Ury Pa«es

8665. SHRI MANGAL RAM PRKMI; 
Will the Minister of RAILWAYS 
pleos»l to state:

(a) whether it is a fact tbat recently 
Rallwayfl have discontinued and can-
celled Bome cateioriea ol complim^- 
tary passes; and

(b) if so, tbe reasons thereof?

THE DEPUTY MINISTER IN THE 
MINISTRY OF RAILWAYS AND IN 
THE DEPARTMENT OF PARLIAMEN-
TARY AFFAIRS (SHRI MALLIKAR- 
JUN); (a) and (b) On a re v ie w  of free  

tr a v e l fa c ilit ie s  e x te n d e d  to  v a r io u s  
In d iv id u a ls/o rg a n isa tio n s Ministry of 

Railways have can celled  a ll  co m p li-  

m m t^ r y  ca rd  p asses issued to i ^ v i -
duaU/organisations w.e.t 13-B-81 ex-
cept those issued to the Members of 
the following committees associated 
with the Railways:—

1. Railway Hindi Salahkar Samiti

2. Hindi Shabdawali Samiti
3. Standing Voluntary Help Com-

mittee

4. National Railway Catering Con-
sultative Council

5. Programme Implementation Com-
mittee

a. Passenger Amenities Committee,

RepUcement of M.A.N. Type EMC 
Coaches in Bombay

3696, SHRI KRISHNA CHAHPRA 
HALOrR; w m  t̂ ve Minister, oZ B^ILr 
WAYS be.pl t̂aaed to state:

(a) whether he Is awwre that the 
Committee on Coach Augmentation had 

that, all the MAN-Type KMU 
Bombay are long 'nfwdue 

f*r and

tak^ in this matter?

THE DZPUTY MINISTKB IN THE 
MlNIST^tV OF RAILWAYS AND IN 
THE DEPARTMENT OF PARLIAMBN- 
TARY AFFAIRS (SHRI MILUKAB- 
JUN): (a) The Report (January, 1879) 
of the Committee on Capacity Aug- 
otentatiojL fbr Coach Production doefl 
not mention about MAN typ® £MU 
coaches in Bombay area as >verdue 
for replacemet,

(b) Does not arise.

New steps to check p«^HilAtloii 
Growth

3667. SHRI CHITTA MAHATA: Wtil 
the Minister of HEALTH AND FAMI-
LY WELFARE be pleased to state:

(a) whether Government have taken t  
or proposed to talte any fresh steps to 
check the population growth i,T the 
country; and

(b) if so, the details thereof?

THE MINISTER OF STATE IN THH 
MINISTRY OF HEALTH AND FAMI-
LY WELFARE (SHRI NIHAR RAN- 
JAN LASKAR): (a) and Cl»> The
family planning programme in the
couptcy is kept under constant re- 
view. In consultation ŵ th, tiie various 
State Governments^ in order to d-;tect 
any deficiencies and undertake neces-
sary corrective action so that the tem-
po of the programme is kept up. 
EfTortff for extending the awareness 
about, and adoption of, the 'Small Y  
Family Norm’ are being improved and 
the Services and Suppllea delivery 
^^stem is bein^ str^gtheiDed and ex-
pand^.

AjurrAdlfi or H0noei>pattiie D ivm .
aarifl* opened durint the Uat two 

Tm t s

3««8. BRHI RAJl ^WADH; WUl tbe 
Minister of HEAL'rff AND.FAW l V , 
WELFARE be pleased to state:

Cm) tbe State-wise number of Ayur- 
or, I(«noeopatfafbs dlweiuwlefl 

opened duriag tiie.lattttwtoijpMm .Mid




